Online Free Services Available on the Portal

MFN/Preferential Tariff of over 50 Countries

MFN/ Preferential Tariff and SPS-TBT of India

Rules of Origin to get preferential access to targeted markets under Trade
Agreements concluded by India

{IMore than 3500 Sanitary and Phyto-Sanitary (SPS) measures and Technical
Barriers to Trade (TBT) of over 45 markets

Tool to Search & Identify ITC (HS) code of a product. Identify corresponding ITC
(HS) code of products in other countries

Item-wise rates of Merchandise Exports from India Scheme (MEIS) and Duty
| Drawback on Export of Indian products

Item-wise Export and Import Policy conditions of India

Import statistics of 67 countries and India's contribution in their imports

(Updated data of around 29,000 companies from various industry sectors)

India’s Export related Acts & Export procedure know how

Monthly e-bulletins:
i) SPS Focus and
ii) TBT Focus
highlighting updates on global SPS and TBT measures

Frequently Asked Questions on How to Export, Export Promotion Schemes,
Banking, Customs, Central Excise, Service Tax, Trade Agreements etc.

|Free SMS (only on India numbers)/E-mail (global) alerts on the updates on portal
— Tariff, SPS/TBT matters, Item-wise Export-Import policy, MEIS & Duty Drawback
| Rates for subscribers. Subscription is free

For any queries, please contact nearest FIEO office or call on All India Toll-free Export

Helpline no. 1800-121-9000 or email: fieo@fieo.org. Want us to contact you? SMS — FIEO to

56677.


mailto:fieo@fieo.org

Why access Indian Trade Portal?

Price is one of the important factors in exports and in many cases, the most determining one. The
traditional components of determining proper pricing are costs, market demand, and competition.
Each of these must be compared while accessing
perspective, the price at which goods arrive in his warehouse /shop is the most important one as after
adding his margins and other charges, he decides the selling price of the product. Therefore,
exporters should take into account additional costs that are typically borne by the importer. This
include tariffs, customs fees, transaction costs and value-added taxes (VATSs).These additional costs

can add substantially to the final price paid by the importer.

While all other charges in an importing country applies universally to imports irrespective of its
source, the tariff varies if the exporting country has any preferential trading agreement with the
importing nation. Thus in an importing country, for example with MFN tariff of 20% on a product , if
the exporting country has free trade agreement allowing imports of such product at zero duty, the
exporting country would be preferred by buyer as the source of imports. Such an arrangement will
either adds to his margin of profits or help him in reducing the selling price to benefit consumers and
thus adding to his sale and thereby profits.

If exporters are aware of such preferential agreement between exporting and importing nations, they
can guide the buyers suitably so that increase in profit of buyer acts as an incentive for further
augmenting exports from his country. Many importing countries are part of regional trading
agreements as well providing multiple options to choose from to avail best tariff advantage. For
example, India - Malaysia are members of India ASEAN FTA, while two countries also have CECA
between them. The exporter needs to analyse which of the two arrangements provide greater tariff
advantage to buyer provided the export product adhere to the Rules of Origin.

Indian Trade Portal provides such vital information helping the exporters to decide the tariff
preference he enjoys vis-a-vis other competitors. Similarly, he can look for most competitive source of
imports for cheaper imports of raw materials and intermediate for competitive manufacturing and
exports.

The exports benefits available for any product such as Duty Drawback , MEIS have also been
provided at the portal so that Indian exporters can factor them to reduce his price to become further
competitive in exports .



Features of the Indian Trade Portal

1) User-friendly Search

A By product name
A By ITC HS code
A Mapping of Indian ITC-HS codes vis-a-vis that of other countries

2) MFN/Preferential Tariff -

A Search and identify product, sel ect t he
thereafter select upto five countries for export purposes.

A List of Trade agreements entered with the countries get displayed against each country.

A The corresponding ITC-HS codes of the selected item in each of the countries will get
displayed. Take the mouse on the ITC-HS codes and the description of the item will pop-
up. Select the corresponding ITC-HS code in each country.

A Once the selection of corresponding ITC-HS codes is over the fi
Policyo of the it e-S ade,thed®duty Draweack] thredMEI&, the SPSC
TBT measures of the item in the selected countries, the MFN and preferential tariffs as per

the trade agreements of India get listed. The Rules of Origin which needs to be met to avail

the preferential tariffs also get listed.

Product- wise Tariff & Preferential tariff applicable on Indian products for over 50 countries are available

on www.indiantradeportal.in

3) Rules of Origin —

A To avail the benefits of preferential tariff under a FTA products must qualify the condition
specified in Rules of Origin of the FTA. If the product is not wholly Obtained or Produced in
India then it must fulfil domestic Value addition and tariff classification transformation
conditions.

A To avail duty concession in the importing country, a foreign buyer requires Certificate of
Origin from Export Inspection Council (EIC ), Export Promotion Council (EPC) or authorized
Business chambers in India

A Click on the Rules of Origin link on the final page of the Indian Trade Portal as mentioned in
sl.no. 2) above.

na


http://www.indiantradeportal.in/

Product- wise & FTA-wise Rules of Origin conditions & Certificate Origin format are available on

www.indiantradeportal.in

4) Non tariff Measures - Sanitary and Phyto-Sanitary Measures (SPS) and Technical
Barriers to Trade (TBT) -

A

A

Over 3500 SPS and TBT measures are listed on the Indian Trade Portal.

In order to access a foreign market understanding of the technical regulations & market
entry requirements are important.

SPS/TBT requirements of the importing country are the most vital information which an
Indian exporter should have access while contemplating to export.

For Agricultural Products

The product-wise SPS measures for the listed countries are grouped as under:-

AGeneral requirements

1 Specific requirements

AFood additives specifications
APesticides MRL specifications

For Industrial Products

The product-wise TBT measures for the listed countries are grouped as under:-

1
1

General requirements
Specific requirements

Click on-TBA® MHhdhkh&fimalpage of the Indian Trade Portal as mentioned at
sl.no.2) above to get a list of the SPS/TBT measures adopted by a country for the selected
product.

More than 3500 Sanitary and Phyto-Sanitary (SPS) Measures and Technical Barriers to Trade (TBT) of

India’s major markets with regular updates are available on www.indiantradeportal.in

5) Export Benefits -

A

New Foreign Trade Policy 2015-2020 has introduced Merchandise Exports from India
Scheme (MEIS) for merchandise exports from India. Countries around the globe have
been divided into three groups A, B & C and incentive rates are available as 2%, 3% and
5% of the FOB value of exports.


http://www.indiantradeportal.in/
http://www.indiantradeportal.in/

A Click on the AMEI S0 b utlbdamTraoenPortahas at §l.nor2pabovep a g ¢
to view the available MEIS rate for the export of the selected item to the selected country.

A On simil ar DutyDeawbackd i ekt ooan fion the final page
as at sl.no.2) above to view the available Drawback rate against the selected item.

Product- wise Merchandise Exports from India Scheme (MEIS) & Duty drawback rate are available on

www.indiantradeportal.in

6) Export-Import Policy of India -

A The Trade policy of India at the selected product level can be viewed by clicking on the
AEXport Policyo or Al mport Policyo button &
Portal as at sl. No. 2) above.

Product- wise Export & Import policy of India available on www.indiantradeportal.in

7) Export Market Reports -

A For export purposes identification of potential markets and understanding demand and
supply of various products is very important.

A Export market reports provide import statistics of top 25 commodities imported by each of
the 67 markets across the globe, % share of the top items exported by India to that country.
%ge growth in value terms of each of the top 25 items in each of the 67 markets are also
listed. User-friendly interpretation of the data graphically is also available on the portal.

Export Market Reports and its graphical representation videos of over 60 countries’ are available at

www.indiantradeportal.in

8) Resources -

The Indian Trade Portal also lists/hyperlinks the following important resources:

Export Promotion Bodies of India
International Trade Bodies
Directorate General of Foreign Trade
Central Board of Excise and Customs
Customs Duty Calculator

Acts

Make in India

v v D D D D

9) Publications -


http://indiantradeportal.in/vs.jsp?lang=0&id=0,31,223
http://indiantradeportal.in/vs.jsp?lang=0&id=0,31,213
http://dgft.gov.in/
http://www.cbec.gov.in/
https://www.icegate.gov.in/Webappl/
http://indiantradeportal.in/vs.jsp?lang=0&id=0,31,224
http://www.makeinindia.gov.in/
http://www.indiantradeportal.in/
http://www.indiantradeportal.in/
http://www.indiantradeportal.in/

A Monthly e-bulletins f'SPS Focusdand ArBT Focuso highlighting updates on global SPS and
TBT measures announced for implementation by various countries are listed in the
bulletins. These bulletins are normally published in the first week of every month.

A Weekly e-bulletin i ANTRADE Updateohi ghl i ghti ng devel opment s
Trade front is published on every Monday.

10) Alerts on Updates via Email & SMS -

Subscription on the Indian Trade Portal is free. Free SMS (only on India numbers)/E-mail
(global) alerts on the updates on portal pertaining to Tariff, SPS/TBT matters, ltem-wise
Export-Import policy, MEIS & Duty Drawback Rates etc. are issued to subscribers.

11) FAQ'- s

Frequently Asked Questionsonv er y basi cHowdoEkpor®d Itiok & et hni c al
details on Export Promotion Schemes, Banking, Customs, Central Excise, Service Tax, Trade
Agreements etc. are available on the portal.

12) Dynamic Database of Exporters -

Free Business tool to Search, Select and Send business queries to suppliers from India (Data
of around 29,000 companies from various industry sectors) is available on the portal.

13) Trade Related Acts -
|l ndi ads Export related ActisavadablEonphepotta. pr ocedur

Portal Coverage

 Basic Customs or MFN tariff, Preferential Tariff of 57 Countries

Afghanistan, Australia, Bahrain, Bangladesh, Belarus, Belgium, Bhutan, Brazil, Brunei,
Burundi, Cambodia, Canada, Chile, China, Colombia, Egypt, France, Germany, Hong Kong,
Indonesia, Iran, Italy, Japan, Jordan, Kazakhstan, Kenya, Kuwait, Laos, Lebanon, Malaysia,
Maldives, Mexico, Myanmar, Nepal, Netherlands, New-Zealand, Nigeria, Oman, Pakistan,
Philippines, Qatar, Russia, Rwanda, Saudi Arabia, Singapore, South-Africa, South-Korea,
Spain, Sri-Lanka, Tanzania, Thailand, Turkey, Uganda, UK, United Arab Emirates, USA and
Vietnam

1 More than 3500 Sanitary and Phyto-Sanitary (SPS) measures and Technical Barriers to
Trade (TBT) of 46 countries

Afghanistan, Australia, Bahrain, Bangladesh, Belgium, Bhutan, Brazil, Brunei, Cambodia,
Chile, China, Egypt, France, Germany, Hong Kong, Indonesia, Iran, Italy, Japan, Kenya,
Kuwait, Laos, Lebanon, Malaysia, Maldives, Myanmar, Nepal, Netherlands, New-Zealand,



Nigeria, Oman, Pakistan, Philippines, Qatar, Saudi Arabia, Singapore, South-Africa, South-
Korea, Spain, Sri-Lanka, Thailand, Turkey, UK, United Arab Emirates, USA and Vietnam.

MFEN/ Preferential Tariff and SPS-TBT measures of 78 countries

Afghanistan, Angola, Argentina, Australia, Bahrain, Bangladesh, Belarus, Belgium, Benin,
Bhutan, Brazil, Brunei Darussalam, Burkina Faso, Burundi, Cambodia, Canada, Central
African Republic, Chile, China, Colombia, Comoros, Eritrea, Ethiopia, France, Gambia,
Germany, Hong Kong, Indonesia, Iran, Iraq, Italy, Japan, Kazakhstan, Kenya, Kuwait, Lao
PDR, Lesotho, Liberia, Madagascar, Malawi, Malaysia, Maldives, Mali, Mexico, Mozambique,
Myanmar, Nepal, New Zealand, Nigeria, Oman, Pakistan, Paraguay, Philippines, Qatar,
Russia, Rwanda, Samoa, Saudi Arabia, Senegal, Singapore, Somalia, South Africa, South
Korea, Sri-Lanka, Sudan, Switzerland, Tanzania, Thailand, Timor-Leste, Uganda, United Arab
Emirates, United Kingdom, United States America, Uruguay, Venezuela , Vietham, Yemen and
Zambia

Trade Agreements Covered
Agreement On South Asia Free Trade Area (SAFTA)

Asia Pacific Trade Agreement (APTA)

Comprehensive Economic Cooperation Agreement Between India And ASEAN (FTA)
Comprehensive Economic Cooperation Agreement Between India And Singapore
Comprehensive Economic Cooperation Agreement Between India And Malaysia
Comprehensive Economic Partnership Agreement Between India And Japan
Comprehensive Economic Partnership Agreement Between India And South Korea
Duty Free Tariff Preference for Least Developed Countries (DFTP)

Early Harvest Scheme (EHS) Between India And Thailand

Free Trade agreement Between India and Sri Lanka

Generalized Systems of Preferences Scheme of Eurasian Economic Union for India
Generalized Systems of Preferences Scheme of European Union for India
Generalized Systems of Preferences Scheme of Japan for India

Generalized Systems of Preferences Scheme of Turkey for India

Generalized Systems of Preferences Scheme of USA for India

Preferential Trade Agreement Between India And Afghanistan

Preferential Trade Agreement Between India And Chile

Preferential Trade Agreement Between India And MERCOSUR

LK <LK LKL LK LK L LK LK KK LK KKK KK KKK KL



How to Use Portal

Accessing the portal - 4 easy steps

Most Favored Nation tariff or
Basic Customs Duty

Preferential Tariff

Select
corresponding ITC
HS code of the
importing country

lectC t o
of imterest for Rules of Origin
Export or
Import
Non ¢Tariff Measures
.Search
Product MEIS & Drawback Rates

Description

Export¢lmport policy of India



Step 1: Write product name or HS code in the blank field of Tariff search Window and click on Find
button. (For example ITC HS 8205400: Screwdriver)

Smt. Nirmala Sitharaman
Commerce & Industry Minister,
Government of India

Frequently Asked Questions

Search ITC-HS Code, Tariff/Preferential |
tariff/SPS-TBT/MEIS/DBK Rates/Export-
Import Policy Conditions

How to Export

Australia during November 2015, Trade/Tender Queries from China

T P India Pavilion in Foodex Saudi at Jeddah, Saudi
S [ ] Arabia during November, 2015.
{Pl=as= typ= 2 to 6 digits only)

Trade/ Tender Queries from South
Korea

P RBSM (Sports) during the year 2015-16 at New
o Delhi during November 2015,

Srotact . Importing Countries’ Tariff/SPS-TBT
B ﬁcm&er@ ] P Japan Tex at Tokyo, Japan during November 2015. Measu I
Fand res
e PR S S P 4 days Indian Auto parts Procurement Exhibition in

twn cmes in lanan chrina November / Decembear

Non Tariff Measures

:
¥
2
3
]
§
-
2
g
¥
A
g
g

C disappoints, clouding economic Conditions of India

outloock

P Copper falls 1o S-week low after China trade data Export Market Reports
fuels growth worries

P ITPO exp=cts 18-20 lakh visitors for India Foreign Trade policy
International Tracds Fair

P Exports of top 5 sectors dip 3136 in September Export motion Schemes

P Innovation in packaging can boost exports, says

Banking Regulation Governing
Narmala Sitharaman s

Exports

P Faling exports a major worry: Government,
regulators

Duty Drawback/MEIS Rates/Export
Policy of India

P Commerce Ministry panel reviews export ssctor

Customs Manual

Followuson S+ Follow us on "n?% W Priced out, India’s oilmeal exports in Oct plunge

BUSINESS.6=-V.IN

Copyright @ 2014 - Inciian Trade Portal sl 0000408274



Step 2: Identify & Select 6 digits ITC HS Code of the productand c |

as per purpose.

B

M. Identify ITC HS Code /

Identifiy I'TC HS Code C

2. Select Product

™ ey -
3. Select Country 4. Tariff
a -

c k

on

0 butigno r t

I

| [ECREWDRIVER I

Sno HS Code Product Description Select
Screwdrivers - Category - Hand Tools (Including
Glaziers Diamonds)., Notelsewhere Specified Or
-~ Included: Blow Lamps: Wices., Clamps And The [ ——
o R Like. Other Than Accessories For And Parts OfF jLrm portie>xcport
Mlachine Tools: Anvils: Portable Forzes: Hamnd
Or Pedaloperated Grindin
Screwdrivers - Category - FHand Tools (Includings
Glaziers Ddamonds). MNot Elsewhere Specified Or
= Included: Blow Lamps: Wices, Clamps And The
> > [Im portflExpory
- S20540 Like. Other Than Accessories For And Parts Of (L po rtgExcport
Mdachine Tools: Anvwils: Portable Forges: Tland
O Pedaloperated Grindin
- Screwdrivers - Category - Hand Tools (Incloadings
= R = T portfExport
= ST Glaziers Diamonds)., MNot jLm portgiecport
Screwvdrivers - Category - Fland Tools (Includings
Glaziers Ddamionds). Not Elsewhere Specified Or
Included: Blow Lamps: Wices, Clamips Aand The
Like. Other Than Accessories For And Parts Of
MIachine Tools: Anvwils: Portable Forges: Tland
= O Pedaloperated Grindinscrewdrivers -
> [ portflExport
=+ F20540 Category - FHand Tools (Including Glaziers [Lr o r e o rY
Dyiamioncds). MNotelsewhere Specified Or Included:
Elow Lamnyps: Wices, Clamups Aancd The Lilkce.
Other Than Accessories For And Parts Of
MIachine Tools: Anvwils: Portable Forges: Tland
Or Pedaloperated Grincdin
I s 520540 Screwdrivers o T I
S 820600 Screwdriver L portfExport
Screwdriver Bits, Lapping Tools And Other
o = T portfExport
& e Interchangeable Tools jLm portgiecport
For Export, Select specific eight digit ITC HS code of India and click on Next button
_ 2. Select Plu-lh.l(:t> 3. Select Country> 4. Select Corresponding HS Co-de> 5. Tariff
Select Product [+ |
HS Code Product Description Actions
82 TOOLS, IMPLEMENTS., CUTLERY. SPOONS AND FORKS, =
OF BASE METAIL: PARTS THEREOF OF BASE MIETAIL
8205 Hand Tools (Including Glaziers' Diamonds), Not Elsewhere =
Specified Or Included: Blow Lamps: Vices. Clamps And The
Like, Other Than Accessories For And Parts Of MMachine Tools:
Anvils: Portable Forges: Hand Or Pedal-Operated Grinding
Wheels With Frameworks.
820540 Screwdrivers -
82054000 Screwdrivers -



Step 3: Select at least one or maximum five countries for the Tariff etc. and click on Next button

| R - ++--tcovorr < romriccresrorans e 5 o

Select Country

{ o

T ou have selected 1 Product: 820540 Chek Here to change Product

- Top 25 Cownbtries (Export Markets)

il

i
:
A
:
:
F

TR

-u*.ﬁSEAH + 2 REGICO'N

g

Australia
Brunei
Cambodia
~ Indonesia ~ ATT - AITFTA -~ MFIN
Laos
~ Malaysia ~ ATT. - ATFTA ~ CECA - MMFIMN
Myanmar
MNewvs Zealand
Philippines
~ Singapore « ATT. « ATFTA ~ CECA ~ MMFIN
+ Thailand = ATT. ATFTA EHS & MFIV
~ Wietnam « ATT ~ ATFTA « DAFIN

i
i

JITWERAR 10/

- MERCOSUR REGIOM

- OTHER COUNTRIES

| i
: :
: :
: :
F F

> B

- LEAST DEVELOPED COUNTRIES

Step 4: Select corresponding ITC HS Code of Importing Countries and click on Next button

|— & seleet corresmm"m i cm:> 5- Tariﬂr

Select Corresponding HS Code [+ |

Please take mouse over an ITC-HS Code for Product Deseription
Indonesia Malaysia Singapore Vietnam Thailand
= 8205400000 = 520540000 = 52054000 = 82054000 = 82054000

Screwdrivers

Next



Product wise Tariff/ Preferential tariff, Rules of Origin, SPS-TBT measures, MEIS, Drawback rates,
Export i Import Policy of India get listed against the self-explanatory buttons.

Tariff

| Export Policy || Duty Drawback |

SPS-TBT

SPS-TBT
82054000
82054000
82054000

SPS-TET

8205400000 ASEAN-India Free Trade Agreement Tariff
8205400000 ASEAN-India Free Trade Agreement Rules Of Origin

Please take mouse over an HS Code to get the product description

8205400000 Indonesia (as of 20-10-2015 )

CTSH + 35% RVC &
8205400000 Most Favoured Wation Tariff 5

SPS-TBT
820540000
820540000
820540000
820540000
820540000

SPS-TBT
82054000
82054000
82054000
82054000
82054000

820540000 Malaysia (as of 31-03-2015 )
ASEAN-India Free Trade Agreement Tariff
ASEAN-India Free Trade Agreement Rules Of Origin
Comprehensive Economic Cooperation Agreement Tariff
Comprehensive Economic Cooperation Agreement Rules Of Origin CTSH 35% RVC L
Most Favoured Nation Tariff 5

82054000 Singapore (as of 03-03-2015)
ASEAN-India Free Trade Agreement Tariff m
ASEAN-India Free Trade Agreement Rules Of Origin CTSH + 35% RVC XA
Comprehensive Economic Cooperation Agreement Tariff @
Comprehensive Economic Cooperation Agreement Rules Of Origin CTH + 40% RVC A
Most Favoured Nation Tariff 0

82054000 Vietnam (as of 31-03-2015 )

CTSH 35% RVC &

ASEAN-India Free Trade Agreement Tariff
ASEAN-India Free Trade Agreement Rules Of Origin
Most Favoured Nation Tariff

82054000 Thailand (as of 31-12-2014 )

CTSH + 35% RVC &
20

82054000 ASEAN-India Free Trade Agreement Tariff o]
82054000 ASEAN-India Free Trade Agreement Rules Of Origin CTSH + 35% RVC &
82054000 Early Harvest Scheme Tarift No Preference
82054000 Early Harvest Scheme Rules Of Origin Not Applicable #
82054000 Most Favoured Nation Tariff 10
Export Policy
Ex :

port ITC-HS S . . S

POIICy Of code Description Policy Unit Restriction
| 82054000 | Screwdrivers | Free | - | Export permitted Freely

India




Duty
Drawback
Rate

Duty Drawback

Drawback when Cenvat
facility has not been
availed

Drawback when Cenvat
facility has been availed

ITC-HS
Code

82054000

Drawback
cap per
unit in
Rs.
22

Duty
Drawback
Code

Drawback
Rate

Drawback

Description Unit

Description

8205 Hand tools 7.4
(including
glaziers’
diamonds), not
elsewhere
specified or
included; blow
lamps; vices;
clamps and the
like, other than
accessories for
and parts of,
machine tools;
anvils; portable
forges; hand or
pedal-operated
grinding wheels
with frameworks

Screwdrivers Kg

Drawback
cap per
unit in
Rs.

5.6

Drawback
Rate

1.9

Merchandi

se Exports

from India
Scheme
(MEIS)

| ITCHS Code ‘

Merchandise Exports from India Scheme (MEIS)

82054000

Description ‘ MEIS Description

Not Available

\ MEIS Rate \

‘ Screwdrivers ‘

List of Countries under Country Group B

Country

‘ Not Available ‘ Indonesia ‘

‘ Country Group
Group B

Algeria, Angola, Antigua and Barbuda, Argentina, Armenia, Azerbatjan, Bahamas, Bahrain, Barbados, Belarus, Belize, Benin, Bermuda, Bolivia, Botswana, Brazil,
British Virgin Islands, Brunel, Burkina Faso, Myanmar, Burundi, Cambodia, Cameroon, Cape Verde, Cayman Islands, Central African Republic, Chad, Chile, China,
Colombia, Comoros, Costa Rica, Cuba, Democratic Republic of the Congo, Djibouti, Dominica, Dominican Republic, Ecuador, Egypt. El Salvador, Equatorial
Guinea, Ethiopia, Gabon, Gambia, Georgia, Ghana, Grenada, Guatemala, Guinea, Guinea-Bissau, Guyana, Haiti, Honduras, Hong Kong, Indonesia, Iran, Iraq, Israel,
Ivory Coast, Jamaica, Japan, Jordan, Kazakhstan, Kenya, Kuwait, Kyrgyzstan, Laos, Lebanon, Lesotho, Liberta, Libya, Madagascar, Malawi, Malaysta, Mali,
Mauritania, Mauritius, Mexico, Moldova, Montserrat, Morocco, Mozambique, Namibia, Netherlands Antilles, Nicaragua, Niger, Nigerta, Oman, Panama, Paraguay,
Peru, Philippines, Qatar, Republic of the Congo, Russia, Rwanda, Saint Helena, Saint Kitts and Nevis, Saint Lucia, Saint Martin, Saint Vincent and the Grenadines,
Sao Tome and Principe, Saudi Arabia, Senegal, Seychelles, Siera Leone, Singapore, Somalia, South Africa, South Korea, Sudan, Suriname, Swaziland, Syria, Taiwan,
Tajikistan, Tanzania, Thailand, Togo. Trinidad and Tobago, Tunista, Turkey, Turkmenistan, Turks and Caicos Islands, Uganda, Ukraine, United Arab Emirates,
Uruguay, US Virgin Islands, Uzbekistan, Venezuela, Vietnam, Yemen, Zambia, Zimbabwe

SPSIBT
measures

HS Code

8205400000
8205400000
8205400000
8205400000

8205400000

8205400000

8205400000

8205400000
8205400000

Document

Environmental Management Act 1997 (No. 23 Of 1997)
Environmental Regulations Of Indonesia (Circular No. 3 Of 1987)
General Import Regulations And Requirements
Government Regulation No. 20-1990 On Water Pollution Control

Government Regulation Of The Republic Of Indonesia Concerning The Control Of Water
Pollution (No. 20 Of 1990)

Government Regulation Of The Republic Of Indonesia No. 70-2009 On Energy
Conservation

Government Regulation Of The Republic Of Indonesia Regarding Environmental Impact
Assessment (No. 51 Of 1993)

Use Of Electronic System In Terms Of Indonesia National Single Window

Indonesia - Sources Of SPS-TBT Measures

Type of Download
Document Link
General | Click Here
General | Click Here
General | Click Here
General | Click Here
General ‘ Click Here
General ‘ Click Here
General ‘ Click Here
General | Click Here
Source | Click Here




